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is con~med only with tho ttaosport facility. 

ITranslation). 

MR. SPEAKER. : You have accepted it 
graciously. 

Losses Incarred by DTC 

• 234. PROF. CHANDRA BHANU 
nEVI t : . 
SHRI BALWANT SINGH 
RAMOOWALIA : 

.tWlftitbe Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whether the Delhi Transport Cor-
poration is running In loss; 

(b) if so, the amount of loss incurred 
by the Corporation during 1986-87 and 
1'87 .. 88 (estimated); 

(e) the reasons for heavy losses; and 

(d) the remedial measures taken or pro-
posed? 

l&6/ishl 

THE DEPUTY MINISTER IN THB 
MINIS'l'R.Y OF &uRFACB TRANSPORT 
(SHIll P. NAKGY AL) : (a) Yes, Sir. 

-to) .. 11ae workiAw .loss for the year 1986-
17 \lI8S~as. 38.63 crol'CS and during the 
wear.J987-88 (upto December, 1987) it is 
__ ated JD l3e lb. 34.38 CIOCCS. 

,(c) .. ~DTC_s ~ inCUl"I'.ms losses 
.-.,.400.40 410lr~opal far,,' 8Qd 
...... '''4~.-ad edlcr iaputs. 

(d) StepS are taken on continuill8 baIis 
to increase productivity, reduce per unit 
... tIIIfo,rce COOOIIlY m~euRS, prevent 
'...... .;dl a ,Yiew to ineteaSe revenue 
'''JlrtiWl aDd reduce workiog losses. Same ef.* e1her meMures considered for impro-
ftns the peder.,.O" of DTC are rationaJ;-
.. tion of routes and its fare structure. 

.~. CHAND&A ~:JIHANU DEVI : 
..... ........ Sir. 1 would lito to bow ,.... ....... ......,r. abrOIIIb you, she 

total number of buses with the Delhi Trans-
port Corporation and out of these, how 
many are owned by the Corporation and 
how many have been hired from the private 
operators. Besides, does the Delhi T~ns­
port Corporation alwa} s eam profit in 
plyiag hired buses. ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(~HRI RAJESH PILOT) : Mr. Speaker, 
Sir, Dedhi Transport Corporation has a 
fleet of 5374 buses out of which 43 6.S 
buses are owned by the DTC and nearly 
1009 buses are owned by private operators. 
The private buses were allowed to run under 
Delhi Transport Corporation because 'the 
Government did not have adequate resour-
ces to meet the ever increaSIng demand of 
tile city. The rofo re, private buses wue 
allowed to operate so that they could help 
the Government in providing better facih .. 
ties to the general public. 

MR. SPEAKER : You have already 
asked two IUpplementary questions. 

PROF. CHAliDRA BHANU DEVI 
Slf, I have askod only one. 

MR. SPEAKER: All fight, you may 
put the second one. 

PROF. CHANDRA BHANU D2VI : 
Is It a fact that the Vigilance Department 
of Delhi Transport CorporatJon has found 
out some bungliDgs jn the DTC stores.? iJf 
so, what action has been taken against the 
guilty? 

SHRI RAJESH PILOT : Mr. Speaker, 
Sir, it ia true that lome o~rts and emp-
loyees who indulged in tbeIe buaaliMs 
have been apprehended. We have taken 
.trict actlOD apiDst them. If Ute House 
wante to know the details of dle,r misdocads, 
I can lay the entire list on the Table of the 
House. Wberever irregularities have come 
to our notice-be it any department of Dethi 
Transport Corporation-we have taken stern 
action against the erring employees atld 
punished them. 

(Engliah] 

SHRI BALWANT SINGH IlAMOO-
WALIA : Sir, accordinl to the I'eporta. die 
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DTC tops the list of the loss makers. The 
'Hon. Minister has said that they have taken 
certain measures but the major issue which 
~is of concern is about the increase in the 
fares. Again, it is learnt that you are 

!I'lUaaf'&O increase the faros from SO paise 
to Rs. 1.00 or more. 

Always the l.Jsses are tned to made up 
tbrouah the increase in the bus fares in 
Delhi. Rave th~' Ministry checked up or 
made !lny efforts to appoint a High-
Powered Commi ttee to look into the causes 
as a whole~ as to why the losses are again 
and ·again going up in the case of DTC ? 

~ 

'SHRI RAJESH PILOT: Mr. Speaker, 
Sir, first, let me corre~t my hone colleague. 
The DTe has never always b~n revising 
the far", to accommodate the losse~. I will 
now read out the fares of three important 
cities of thi~ countrY:iS on today ... BEST, 
Bombay, Madras, De) hi 

BEST, Bombay upto 6 kms. charges 
70 N.P. Madras charges 70 N.P. Delhi 
charges 50 N.P. even after the revision. 
Earlier it was cbargin3 25 N.P. or 30 N.P. 

BBST, Bombay upto 15 kms. charges 
Rs. 1.45 for ordin3ry service and for 
lim;ted servic.: Rs. 1.70. r~fadr.ls ci.largc:; 
Rs. 1.20. OTC cilarges only Its. 1.{)O. 

BEST, Bombay, uplo 19 kms. and 
above oharrges Rs. 1. 7(1 to Rs. 2.9S. 
Madras charges from Rs. 1.35 to Rs. 1.80. 
DTC charges only from Re. 1.00 to 
Re. 1.50. It is the lowest fare structure 
in tbe country, h>day. There was DO 
~ion for the last 11)-12 years. It was 
OI11y,in 1986 we revised lh .. ! rates. It was 
because you really cannot give a service 
with tbat fare structu.re. (I'lterruptions) 

I think the l\1embers will give me a 
ehance to e.{plain my point of view. After 
that I am ava ilable ror their cross-
questionins. (/nlt""llptions) 

- We are living stud:nts' concession aU 
route passes for Rs. 12.S0 per month. 
For resettlement colonies, I think it is 
round about Rs. 15/-. We have all route 
student pasSC9 for Rs. 37/-. With this 
fare 'Structure, it is very difficult to cope up 
with the rise in cost or inputs in the 

transport secter. We have made efforts 
to improve the system. 

I must accept that we did improve 
operationally but we could not improve the 
behaviour of our personnel. I accept it in 
the House. I had atteDd~d a DTC fllnctioD, 
yesterday. In that funcLion I said that we 
must 'Com~ up to the e'ICpectations of the 
people. After becoming a Minister, I don~t 

I.!ave my duties as a peo.>le's representative. 
I m..1~t COIIV~y the f .:el ings of the p~ople 
to the House and also the concern of the 
employees. 

You migbt have read in the newspapers 
that how badly they behaved. But tllat is 
not the point. We are Dot going to be cowed 

down by these hoolIgans and the wrong people. 
I blame our own culture. It is the poiitical 
chara.:tel which I Ii destroying the discipline 
of this country. Today when I take 
action about one union of labour, I find a 
political party support~ that union. But 
anyway we have to suif~r. We have to 
improve tbis system. I accept that tbe 
behaviour has Dot improved. Today with 
the commuters-who ar.;: trave!ling by bus 
-they are Dot behaving properly. We 
have complaints from the public, We have 
made improvements. We have coaching 
scbo\) 1 for the&ll. W~ h:lve cl s~al prize 
of R5. lOOJ and abuvc for accident free 
record of a driver. For that function only, 
I had gon:! there. Last til1e we gav~ these 
award5 to 230 drivers. This time we have 
sele:t:d 560 drivers. The sam" thing has 
happened. They sclld we do not accept the 
prize. So, these pro )Ie:ns are coming up. 
But I will assure the H ,Juse that witb our 
monitoring and with our strict compliance 
things wHI improve. A medical scheme 
was costing .Rs. 12 crores per year. A 
driver~s pay is B.s. 1 SOl per month but 
he claims B.s. 1&000 per year under the 
scheme. All thes~ thi ng:; have beel} stopped. 
Naturally, there bas to be some sort of 
grievance among the wnrkers. During the 
last o~e year, we would save Rs. 6.2S 
crores, by route rali ODa lisation round about 
Rs. 2 crores, by cost reduction in inputs 
Rs. 1 crore and in fuel we have tried to 
save Rs. 7 S lakhs. We have tried to keep 
a certain staff ratio and also we are plugging 
the Jeakages. We have saved nearly Re. 
2.50 crores So~ these steps are beioa t.lken 
But this is a hard job. We are carryiaa jOe 
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lakh people every day. You see .be traffic 
strength. In Delhi, there are 15 types of 
vehicles plying on the roads such as 
scooters, cycles, tongas, motorcycles. These 
also have to be kept in mind. If any hon. 
Member has travelled to Subzi Mandi, he 
would appreciate how bad the traffic there is. 
Suddenly, a CYCli3t turns th~re, and the bus 
gets into the cycle, There is no traffic sense 
there. That is why we are bringing in a 
Motor Vehicles Bill in this Session, so that 
a total improve.Dent in the transport sector 
and the traffic cO\lld be there. 

But I must assure the House that 
Governm~nt will take fult responsibility to 
give the safest and best transport service 
to Delhi, beoause it is unaer the Central 
Government. We will not fail in that. 

SHRI KHURSHID ALAM KHAN: 
\Ve appreciate the steps which the hone 
Minhter bas taken to improve the mass 
transport system in Delhi, but the fact 
rer.!lains that the operation al efficiency of 
the:: mass transport system is gauged either 
by • eturns in financial terms. or its service 
em, ~ncy, Unfortunately, I have to admit 
tbal ,either its viability is there, nor its 
sery ~ satisfaction. What is the cause of 
this 

SHRI RAJESH PILOT : I hav~ very 
openly !:aid in th;, IIau:;e that traffic safety 
and service shou Id improve. DTC's 
officers are c031ing to the Open House in 
each reaion. In each region, the public 
comes and ,explains its problems. The 
Dl puty Manager or the General Manager 
of that region listens to them. We are 
im )lementing their suggestions, and attend 
to wha tever complaints they have. As I 
have said, it has to be a combined thing: 
financial fiability p 'us operationa 1 viability; 
and we are moving in that direction, so 
that we achieve a perfect system. 

MR. SPEAKER: Now Question 235-
Shri Satya Gopal .Mishra and Sbri Ajit 
Kumar Saha are not here Question 236-
Sbri Pratap Bhanu Sharma and Shri V. 
Sobhanadreeswara aao are not there. Now 
Question 237. 

MODkey Disease in Kunataka 
*237. SHRIMATI D.K. THARA DEVI 

SIDDHARTHA : Will the Minister of 
HE~\'LTH AND FAMILY WBLFARE be 
plealed to state : 

(a) the number of persons died due to 
monkey disease in Karnataka; 

(b) the places most affected by this 
disease; and 

(c) the steps being taken to eradicate 
it ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPARDE) 
(a) and (b). District-wise deaths due to 
kyasanur forest Disease reported from 
KarDataka during 1985 is given below: 

1985 Death Cases 
N. Kanara Distt., Honnavar 
& Bhatkal Taluks 
S. Kanara Dist., Belthangadi 
Taluk 

1986 
Shimog.1 Distt., ThirthahaUi 
Tal uk 
N. Kanara Dist., Honnavar 
& Bhatka I Taluks 

1987 
N. Kanara Dlstt" Honnavar 
& Bhatkal Taluks 

8 

4 

8 

7 

10 

(c) The Government of Karnataka has 
reported that they have taken up the cattl. 
tick control proaramme to reduce tbe vector 
population. 

Public Health Department of the 
Government of Karataka bas set up a 
laboratory for producing a vaccine for 
contrQI of monkey disease (Kyasanur Forest 
Disease). 

A State Level K.F.D. Co-ordination 
Committee has been constituted by the 
Government of Karnataka for periodical 
review of various containment measures 
and to obtain expert opinion from its mem-
bers for control of tbe monkey disease 
(Kyasanur Forest Disease). 

SHRIMATI D.K. THARA DEVI 
SIDDHARTHA: The frequent (L':urrencc 
of monkey disease in some parts of Karna-
taka has taken many lives. J understand 
tbat proper vaccines and cure are not yet 
available. In this context, 1 want to know 
from the hon. Minister whether Govem-
ment of India will engage a Central insti-
tution in the task of developing vaccines. 
Number two: will Government consider 
giving vaccine and expertise assistance to 
the Government of Karnataka, to develop 
laboratory and research facilities? 


